FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
WAXSEN LIFESCIENCE PRIVATE LIMITED
OPERATING IN PHARMACEUTICALS

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | Waxsen Lifescience Private Limited
PAN & CIN/LLP No. (CIN: U24297MH2009PTC197046)
2. Address of the registered office 411, Atlanta Estate, Near Virwani
Indl. Estate Western Express
Highway, Goregaon (E) MUMBAI
City Maharashtra 400063 India
3. URL of website No official website
4. Details of place where majority of fixed | Plot No. 325/1/2, GIDC Industrial
assets are located Estate, Panoli, Ankleshwar-394116,
Gujarat India
5. Installed capacity of main products/ Not Available
services
6. Quantity and value of main products/ Not Available
services sold in last financial year
7. Number of employees/ workmen 0
8. Further details including last available Can be obtain by sending email at
financial statements (with schedules) of | cirp.wlpl@gmail.com
two years, lists of creditors are available
at URL:
9. Eligibility for resolution applicants under | Can be obtain by sending email at
section 25(2)(h) of the Code is available | cirp.wlpl@gmail.com
at URL:
10. | Last date for receipt of expression of 25" November 2023
interest
11. | Date of issue of provisional list of 01% December 2023*
prospective resolution applicants
12. | Last date for submission of objections to | 05" December 2023*
provisional list
13. | Date of issue of final list of prospective 15" December 2023*
resolution applicants
14. | Date of issue of information 05" December 2023*
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution 30" December 2023*
plans
16. | Process email id to submit Expression of | cirp.wlpl@gmal.com
Interest




o

RITESH PRAKASH ADATIYA
RESOLUTION PROFESSIONAL
IBBI/IPA-001/1P-P01334/2018-2019/12013
B-401, THE FIRST, B/H OTC HOTEL, B/S
KESHAVBAUGH PARTY PLOT,
VASTRAPUR, AHMEDABAD-38001S5.

FOR M/S. WAXSEN LIFESCIENCE
PRIVATE LIMITED.

" [ RITESH ADATIYA

INSOLVENCY
PROFESSIONAL

DATE: 10" November 2023
PLACE: AHMEDABAD

* Note

That the Hon’ble NCLT vide order dated 04™ October 2023, has allowed extension for 90 days to
complete the CIRP process. The dates mentioned in the FORM G aim at concluding the process within

the extended time line.
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QUICKLY. BOOTS ON THE GROUND

Steel mills seek ¥2,000-6,000/t

‘Climate action slaps heavy
cost on emerging nations’

New Delhi: Chief Economic Advisor
V Anantha Nageswaran on
Thursday said climate action,
including energy transition,
impose a heavy cost on
developing nations. Observing
that emerging countries are
already grappling with twin
challenges of poverty alleviation
and economic growth, he said
climate change and energy
transition are an added burden. en

Supreme Court attains full
strength of 34 judges

New Delhi: Three High Court
Chief Justices were on Thursday
elevated to the Supreme Court
and once they take oath, the top
court will function with its full
strength of 34 judges. Delhi High
Court Chief Justice Satish
Chandra Sharma, Rajasthan High
Court Chief Justice Augustine
George Masih and Gauhati High
Court Chief Justice Sandeep
Mehta were appointed as top
court judges. et

Internet ban lifted in four
Manipur district headquarters

Imphal: The Manipur
government has lifted the mobile
internet ban in four hill district
headquarters which have not
been affected by ethnic strife,
officials said on Thursday. The
internet ban was withdrawn ona
trial basis in the district
headquarters of Ukhrul,
Senapati, Chandel and
Tamenglong, which are
Naga-majority areas, they said. e1i

price hike from car makers

IMPLEMENTATION. Revised prices will come into effect for supplies made October onwards

Abhishek Law
New Delhi

India’s steel-makers have be-
gun negotiations for a price
hike in auto-grade offerings,
that they supply to car com-
panies and auto OEMs. In-
dications are that they have
sought a ¥2,000- 36,000 per
tonne increase across cat-
egories, on the back of rising
raw material prices, mostly
coal.

The price hike for hot
rolled coils (HRCs) is expec-
ted around %2,000-3000 per
tonne, and for cold rolled
coils ¥4,500-6,000 per tonne.

The contracts are likely to
be finalised over the next 10-
15 days or “by the end of this
month”. Revised prices will
come into effect for supplies
made October onwards.

The contract price of auto
grade steel has dropped by
¥3,000-4,000 per tonne dur-
ing the fiscal.

Car-makers had moved to
quarterly contracts, instead

of 45-day ones, in April 2022,

keeping in mind price
volatility.
VOLATILE COAL PRICE

Sources say in the last con-
tracts closed for Q4 (Janu-
ary-March, 2023), mills re-
duced prices of both HRC
(by 1,300-1,400 per tonne)
and CRCs (%1,500-1,600 per
tonne). Infact, Q3 (October-
December, 2022) saw steep
cuts of %4,000-5,000 per
tonne across categories.

COST DRIVERS. The move comes on the back of rising ra
material prices, mostly coal

“Price movements are based
on an index and currently
the increase in price of cok-
ing coal is playing out as the
key factor in price negoti-
ations. Hikes over the last
few quarters have not been
consistent, in fact, even the
current hikes will not cover
the price cuts taken earlier,”
a trade source aware of the
negotiations
told businessline.

So far, the price of coal, a
key raw material, has been

volatile. Data show a rise of

$100 per tonne, over a Six-
month period (till Septtem-
ber or October). The average
lowthat coal prices - the Aus-
tralian hard coking coal vari-
ety - touched earlier this year
was $230 per tonne, but sub-
sequently peaked to $367 per
tonne. On Wednesday, cok-
ing coal prices moderated to
$315 per tonne levels.

OBD 2-COMPLIANT
Incidentally, Indian auto-
makers had initiated a
¥10,000-30,000 price hike
from April across categories.
It was then explained that
the price hikes followed the
migration to on-board dia-
gnostics (OBD) 2-compliant
vehicles. As part of BS-VI
stage-2, passenger vehicles
are mandated to fit a dia-
gnostic device called On
Board Diagnostic (OBD)-2
from April. The devices will
monitor emission levels in
real time, and changes will be
made in the engines, includ-
ing the software.

HAL, Airbus to jointly open MRO facility in Nashik

Our Bureau
New Delhi

State-owned Hindustan
Aeronautics Ltd (HAL) and
leading aerospace corpora-
tion Airbus on Thursday
signed a contract for estab-
lishing one-of-its-kind civil
maintenance, repair and
overhaul (MRO) facility for
A-320 family aircraft at
Nashik. The facility would be
operational by November,
nextyear.

This collaboration with
the largest European aircraft
manufacturing company will
strengthen =~ Make-in-India
mission by achieving self-re-

liance in the aircraft Main-
tenance, Repair and Over-
haul (MRO) industry in
India, the HAL officially
stated after inking the deal.
“Under the collaboration,
Airbus will supply the A-320
family tool package and offer
specialised consulting ser-
vices to HAL to establish
MRO facility for A-320 fam-
ily of aircraft. The partner-
ship between HAL and Air-
bus will support the growing
demand for MRO services in
the country and expand the
commercial fleet, especially
the A-320 family of aircraft,”
read the statement issued by
the HAL. The aerospace de-
fence PSU said it intends to

SC asks HCs to set up Special Bench for
speedy disposal of cases against lawmakers

Press Trust of India
New Delhi

In a significant verdict aimed
at fast-tracking trial in more
than 5,000 criminal cases
against lawmakers, the Su-
preme Court on Thursday
directed High Courts to set
up a Special Bench to mon-
itor cases for their speedy
disposal. It also asked special
courts not to adjourn pro-
ceedings in such matters ex-
cept “for rare and compel-
ling reasons”.

Issuing a slew of direc-
tions to High Courts, district
Judges and special courts
designated to hear matters
related to lawmakers, the top
court directed that criminal
cases against Members of
Parliament, Legislative As-
semblies and Legislative
Councils be given priority.

“The learned Chief Justice

gister a suo motu case titled
as ‘In Re Designated Courts
for MPs/MLAS’ to monitor
early disposal of criminal
cases pending against the
Members of Parliament and
the Legislative Assemblies,”
said one of the directions
passed by the bench of Chief
Justice DY Chandrachud and
justices JB Pardiwala and
Manoj Misra.

SUO MOTU CASE

The Bench said that multiple
local factors made it difficult
for the top court to “frame

guideline for trial courts
across the length and
breadth of this country” and
it left the issue of ensuring
speedy trial to the High
Courts as they have the
power of superintendence

over the trial courts.
“Under Article 227 of the
Constitution, the High

Courts are entrusted with
the power of superintend-
ence over the subordinate ju-
diciary. We deem it appropri-
ate to leave it to the High
Courts to evolve such a
method or apply such meas-
ures that they deem expedi-
ent for an effective monitor-
ing of the subject cases,” the
Bench said. The suo motu (on
its own) case may be heard
by a Special Bench presided
by the Chief Justice (of the
High Court) or Judges as-
signed by him to the Special
Bench that may list matters
atregular intervals as felt ne-

establish an integrated MRO
services in India and seeks to
provide the commercial air-
lines a one stop MRO
solution.

INTEGRATED MRO HUB

“HAL wants to establish an
integrated MRO hub in the
country and provide airlines
with an effective MRO solu-
tion. This step by HAL is also
aligned to civil-military con-
vergence and Make-in-India
mission of Government of

India,” said Saket
Chaturvedi, CEO (MiG
Complex), HAL.

Rémi Maillard, President
and Managing Director, Air-
bus India and South Asia,

emphasised that Airbus is
committed to grow the avi-
ation ecosystem in India and
development of a strong

MRO infrastructure is a key

element of this ecosystem.
HAL and Airbus collabora-
tion, stated the Navratna
PSU, envisages substantial
reduction in lead-time, im-
proved turnaround time and
reduction in MRO costs,
thereby increasing availabil-
ity of the fleet for flight oper-
ations.

In future, this Nashik fa-
cilitywill also be available for
the entire Asian region after
obtaining EASA approval in
partnership with Airbus, in-
formed HAL.
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UP FOR CHALLENGE. Border Security Force new recruits take oath during a passing out parade
in Humhama on the outskirts of Srinagar on Thursday. A total of 599 recruits were formally inducted
into the BSF after completing 44 weeks of training in physical fitness, weapon handling, commando
operations and counter-insurgency nissar aHvap

LS ethics panel indicts Mahua Moitra,
suggests expulsion from the House

Dalip Singh
New Delhi

Lok Sabha Ethics Committee
is believed to have indicted
TMC MP Mahua Moitrainits
report on cash-for-query al-
legations and suggested her
expulsion from the Lower
House for allegedly indul-
ging in “unethical beha-
viour”. Six members suppor-
ted the panel findings while
four submitted dissent notes
alleging that the inquiry was
not free and fair, and was
done in haste.

After the meeting got over,
Chairman Vinod Sonkar
said, “Areport had been draf-
ted by the Ethics Committee
on the allegations against
Mahua Moitra. The report
has been drafted in today’s
meeting. Six members sup-
ported the report while four
members submitted their
dissent notes...A detailed re-
port is being submitted to
the Lok Sabha Speaker to-
morrow...The action,
whatever it is, will be taken
by the Speaker.”

Among the six members

oy v
TMC MP Mahua Moitra

who voted for the panel is
Preneet Kaur, suspended
Congress leader and wife of
former Punjab Chief Minis-
ter Captain Amarinder Singh
who has joined the BJP. The
panel’s draft report is said to
have found Moitra’s conduct
“highly objectionable”, “un-
ethical”, and “heinous”.

DISSENT NOTES

However, four Opposition
MPs in their dissent note are
said to have taken almost a
common plea on a couple of
counts.

The Opposition MPs -- in-
cluding Danish Ali of BSP,
Girdhar Yadav of Janata Dal
United, and Congress’ N Ut-
tam Kumar Reddy -- have

Gujarat Maritime Board to prepare
master plan for its non-major ports

—
TE Raja Simhan
Chennai

Gujarat is takingits non-major
ports (NMPs) operated by the
Gujarat Maritime Board
(GMB) to the next level with
plans to enhance capacity, effi-
ciency, safety, and sustainabil-
ity of port operations.

A master plan and imple-
mentation plan is to be pre-
pared for the NMPs up to the
year 2047. The plan will helpin
streamlining operations, min-
imise risks and ensure ports
remain competitive and resili-
ent in a dynamic global trade
environment.

The GMB, founded in 1982
is responsible for manage-
ment, control and administra-
tion of 48 ports, including
Bedi, Bhavnagar, Dahej and
Porbandar.

national port traffic handled
by non-major ports ( or minor
ports) of Gujarat in 1982-83,
Gujarat’s non-major ports
handled 416 million tonne (mt
) of cargo in 2022-23. This was
about 30 per cent of total
traffic handled by all Indian
ports,and 65 per cent of traffic
forall NMPs of India.

The capacity of Gujarat’s
non-major ports during 2023
was 593.01 mt.

GMB has issued a request
for proposal (RFP) for advis-
ory services for the develop-
ment of a master plan for all
the GMB operated ports in
Gujarat.

Gujarat has a coastline of

1,600 km, the longest in the
country. This gives Gujarat the
advantage of being near to the
Middle East, Africa and
Europe having the highest
number of commercial cargo

The aim of developing a
master plan for ports is to en-
sure the efficient, safe and sus-
tainable functioning of the
ports while considering the
broader economic, environ-
mental, and social factors that
influence its operations and
development.

CAPACITY ASSESSMENT
The development of a master
plan for ports serves several
important aims and object-
ives, all of which are aimed at
improving the capacity, effi-
ciency, safety, and sustainabil-
ity of port operations. The
master plan shall include the
existing capacity assessment
of GMB operated ports and
outline the requirement of de-
velopment of infrastructure
such as terminals, berths,
roads, railways, and cargo
handling facilities.

and prepare for capacity ex-
pansion to accommodate
growing trade volumes and
larger vessels. This may in-
volve dredging deeper chan-
nels, constructing new berths,
or expanding storage areas.
This should include assess-
ment based on but not limited
to geographical location,
alignment with international
shipping routes and combined
synergybetweenall ports.

GREEN PORTS

The master plan will include
key components for green
ports such as environmental
impact assessment, energy ef-
ficiency, emissions reduction,
water quality and conserva-
tion, waste management,

also stated that there are no
rules on the use of NIC offi-
cial email id by MPs. Sources
stated that N Uttam Kumar
Reddy is said to have ques-
tioned the “unprecedented
manner of functioning” of
committee which he alleged
was “entirely illegal”. He is
understood to have stated
that “unsubstantiated allega-
tions” against an MP about
her personal life was allowed
to be converted into a com-
plaint by BJP MP Nishikant
Dubey.

On charges of impropri-
ety, Reddy, who was not
present in Thursday’s meet-
ing, is said to have told the
panel that no documentary
evidence of any cash or bribe
either given or taken was
offered by complainant.

Similarly, Danish Ali is be-
lieved to have flagged in his
dissent note that crucial one-
and-half-hour proceedings
of the first meeting of the
committee was not recorded
in the adopted draft report,
where some members ques-
tioned why personal matters
of Moitra was made a subject
of an inquiry.

green infrastructure, noise re-
duction, regulatory compli-
ance, monitoring and report-
ing, research and innovation,
certifications and recognition,
the RFP said.

TO ADVERTISE
PLEASE CONTACT

: 022 - 22021099
Pune : 020 - 26113743
Ahmedabad : 079 - 26871105

Mumbai

businessline.
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INVITATION FOR EXPRESSION OF INTEREST FOR
WAXSEN LIFESCIENCE PRIVATE LIMITED

of the High Court shall re- uniform  or  standard cessary,itsaid. From 3 per centof thetotal ~ ports. The plan aims to identify

OPERATING IN PHARMACEUTICALS
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
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India said, “We maintainagood
AQIlevelin office and continue
to closely monitor it for the
health and welfare of our em-
ployees.

Our work-from-home policy
for all employees is still applic-
able, and our colleagues have

CcM
K

cess across its Noida campus
and introduced water sprink-
ling to check pollution to en-
sure the safety and well-being
of employees,” said a company
spokesperson.

Puneet Kaura, Chairman of
Delhi State committee at Con-

home as much as possible. My
advice from CII is that they
should come towork onlyifitis
mandatory and absolutely ne-
cessary. Everything is manage-
able. If it is not required please
stay at home for at least for 2-3
weeks or maybeamonth. Covid

tionLtd, said, “There hasbeena
spike in demand from con-
sumers for air-purifiers. This
year we have also received
some enquiries from institu-
tional buyers for air purifiers in
the Delhi-NCRregion.”

“Inthe face of escalating pol-

to employees for products such
as air-purifiers, EV chargers
and solar water heaters de-
pending on their salary grade
levels.

With inputs from KR Srivats,
Abhishek Lawand S Ronendra Singh

“Raksha Mantri Shri @ra-
jnathsingh has directed the
MoD to release the third in-
stalment of OROP Payment
for the Defence Pensioners
drawing pension through
SPARSH System, before Di-
wali,” the Minister’s office
postedonX.

IBBI/IPA-001/1P-P01334/2018-2019/12013
B-401, THE FIRST, B/H OTC HOTEL, B/S KESHAVBAUGH PARTY PLOT,

FOR M/S. WAXSEN LIFESCIENCE PRIVATE LIMITED.

DATE: 10" November 2023
PLACE: AHMEDABAD
* Note

Thatthe Hon'ble NCLT vide order dated 04th October 2023, has allowed extension for 90 days
to complete the CIRP process. The dates mentioned in the FORM G aim at concluding the

process within the extended time line.

RITESH PRAKASH ADATIYA
RESOLUTION PROFESSIONAL

VASTRAPUR, AHMEDABAD-380015.
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US launches airstrike on site in Syriain
resnonse to attacks by Iranian-acked militias

WASHINGTON: The U.S. carried
out an airstrike on a weapons ware-
house in eastern Syria used by Iranian-
backed militias, in retaliation for what
has been a growing number of attacks
on bases housing U.S. troops in the
region for the past several weeks, the
Pentagon said.

In Wednesday's strike, two U.S. F-
15 fighter jets dropped multiple bombs
on a weapons storage facility near
Maysulun in Deir el-Zour that was
known to be wused by Iran's
Revolutionary Guard, U.S. officials
said. “The President has no higher pri-
ority than the safety of U.S. personnel,
and he directed today’s action to make
clear that the United States will defend
itself, its personnel, and its interests,”
Defense Secretary Lloyd Austin said in
a statement. A military official told
reporters in a call that people were seen
at the warehouse during the day as the
U.S. military watched the site for
hours, but the number decreased to
about “a couple” overnight when the

strike occurred. The official said the
strike triggered secondary explosions,
indicating the presences of weapons,
but the U.S. believes that no civilians
were killed and any people at the ware-
house were tied to the Revolutionary
Guard or militia groups. The strike,
said a senior defense official also on
the call, was aimed at “disrupting and
degrading the capabilities of groups
directly responsible for attacking U.S.
forces in the region" by specifically

the attack.

targeting facilities associated with the
Revolutionary Guard. Both officials
spoke on condition of anonymity to
provide an assessment of the strike.
The precision strike, said the
defense official, was deliberate and
designed not to escalate the conflict in
the region. The military official said a
deconfliction phone line linking U.S.
military personnel to Russian forces in
Syria was used to let them know about

This is the second time in less than
two weeks that the U.S. has bombed
facilities used by the militant groups,
many operating under the umbrella of
the Islamic Resistance in Iraq, which
U.S. officials say have carried out at
least 40 such attacks since Oct. 17.
That was the day a powerful explosion
rocked a Gaza hospital, killing hun-
dreds and triggering protests in a num-
ber of Muslim nations. The Israeli mil-
itary has relentlessly attacked Gaza in
retaliation for the devastating Hamas
rampage in southern Israel on Oct. 7.
Israel denied responsibility for the al-
Ahli hospital blast, and the U.S. has
said its intelligence assessment found
that Tel Aviv was not to blame. But the
Israeli military has continued a fero-
cious assault on Hamas, with ground
troops now deep inside Gaza City in a
war that has a staggering death toll of
more than 10,000 Palestinians, two-
thirds of them women and children,
according to the Health Ministry of the

Hamas-run territory.

India to be added to UK ‘safe stateslit, uling
out asylum rights forillegal migrants

LONDON: The UK gov-
ernment has tabled plans to  would speed up the process
add India to an expanded of returning Indians who

list of safe states, which
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NOTICE
[Pursuant to rule 30 of the Companies (Incorporation) Rules, 2014]

BEFORE THE CENTRAL GOVERNMENT-REGIONAL DIRECTOR
NORTHWESTERN REGION
ROC BHAVAN, OPP. RUPAL PARK SOCIETY, BEHIND ANKUR BUS STOP,
NARANPURA, AHMEDABAD-380 013

IN THE MATTER OF SUB-SECTION (4) OF SECTION 13 OF COMPANIES ACT, 2013
AND CLAUSE (A) OF SUB-RULE (5) OF RULE 30 OF THE COMPANIES
(INCORPORATION) RULES, 2014

AND
IN THE MATTER OF

BCB Land Developers Private Limited (formerly BCB Stock Brokers Private
Limited) (CIN: U68100DN2014PTC000466) having its Registered Office at
SRV.No.199/1, Gala No.4-H Parthind|. Estate, Dadra, Dadra& Nagar Haveli-396230.

....... PETITIONER

Notice is hereby given to the General Public that the Company proposes to make application
to the Central Government under Section 13 of the Companies Act, 2013 seeking
confirmation of alteration of the Memorandum of Association of the Company in terms of
the special resolution passed by members at the Annual General Meeting held on
30" September, 2023 to enable the Company to change its Registered Office from the
"State/Union Territory of Dadra & Nagar Haveli" to the "State of Maharashtra".

Any person whose interest is likely to be affected by the proposed change of the Registered
Office of the Company may deliver either on the MCA-21 portal (www.mca.gov.in) by
filing investor complaint form or cause to be delivered or send by registered post of his/
her objections supported by an affidavit stating the nature of his/her interest and grounds
of opposition to the Regional Director on the above mentioned address, within fourteen
days from the date of publication of this notice with a copy to the applicant Company at its
Registered Office at the address mentioned below:

Name of the Company: BCB Land Developers Private Limited
(formerly BCB Stock Brokers Private Limited)
(CIN: U6B100DN2014PTCO000466)
Registered Office Address: SRV.No.199/1, Gala No.4-H Parthindl. Estate, Dadra,
Dadar & Nagar Haveli-396230

For and on behalf of
BCB Land Developers Private Limited
(formerly BCB Stock Brokers Private Limited)

Sd/-

Bharat C. Bagri

Date: November 9, 2023 Director
Place: Dadra, Dadra & Nagar Haveli DIN-01379855

PUBLIC NOTICE

NOTICE is hereby given that, MRS. PRAGYA MANOJKUMAR
JAIN, residing at: Flat No. 402. Pushpavilla Apartment,
Bhagyoday Society, Chala, Vapi, Taluka. Vapi, District, Valsad,
State, Gujarat, India has decided to mortgage the schedule
property and avail finance from my client Bank of Baroda, Nani
Daman Branch, by depositing several title deeds and as per the
requirement of my client bank the following document has been
lost/misplace. Hence any person or persons, company, firm
and/or any financial institutions, banks having any kind of charge,
encumbrance, lien etc. of whatsoever nature may notify to the
undersigned within 7 (SEVEN) DAY S from the date of publication
of this notice failing which, my client bank shall consider that title
of above said property is clear and marketable and free from any|
kind of encumbrances and shall proceed with the finance to MRS.
PRAGYAMANOJKUMAR JAIN.

DETAILS OF LOST OF DOCUMENTS AND PROPERTY DISCRIPATION
All that peace and parcel of a residential Flat No. 402,
admeasuring 1361.00 square feet's i.c. 126.48 square meters,
super built-up area, situated on Forth Floor of the building known
as 'Pushpvilla’ constructed on non-agricultural land bearing
Survey No. 426 of Plot No. 114 (Old Plot No. 151), totally
admeasuring 418.00 square meters (Computerized Survey No.
426/Plo/114), Situated at laying and being within the jurisdiction
of Vapi Nagarpalika at Village: Chala, Taluka: Vapi, District:
Valsad, State. Gujarat, India alongwith undivided share of 15.00
square meters in the said land with all other rights, title, interest
and benefits thereto.
1.An Original Registration Fee Receipt of Registered Sale Deed,
vide Serial No. 7639/2011, date 11.10.2011 in the name of 1).
Bindiyaben Jitendrakumar Jain, & 2). Manoj Devendra Jain.

Address: Shop No. 3, MISS.RASHMIKA N. MEHTA
Snehdeep Comm. Complex, B.com. LLM.

Next to Surat Peoples Co-Op. (ADVOCATE & NOTARY)
Bank Ltd.,N. H. No. 8, G.1.D.C,,

Vapi-396 195, Taluka : Vapi, District : Valsad, Gujarat.

E-mail : rnmehta.adv@gmail.com Mob. No.98255 40552.

travel from the country
illegally and rule out their
chance of seeking asylum
in Britain. Draft legislation
laid in the House of
Commons on Wednesday
includes India and Georgia
as the countries to be added
to the list.

The UK Home Office said
the move is aimed at
strengthening the country's
immigration system and
help prevent abuse by peo-
ple making unfounded pro-
tection claims. "We must
stop people making dan-
gerous and illegal journeys
to the UK from fundamen-
tally safe countries,” said
UK Home Secretary Suella
Braverman. "Expanding
this list will allow us to
more swiftly remove peo-
ple with no right to be here
and send a clear message
that if you come here ille-
gally, you cannot stay. We
remain committed to deliv-
ering the measures in our
Illegal Migration Act,
which will play a part in

the fight against illegal
migration," she said.

The move is in line with
measures to meet British
Prime Minister Rishi
Sunak's pledge to "stop the
boats" of migrants landing
on the country's shores ille-
gally after making precari-
ous journeys across the
English Channel. The
Home Office said that
Indian and Georgian small
boat arrivals have
increased over the last
year, despite individuals
from these countries not
being at obvious risk of
persecution.

"Deeming these countries
safe will mean that if an
individual arrives illegally
from either one, we will
not admit their claim to the
UK asylum system," the
Home Office said. Other
countries deemed safe by
the UK include Albania
and Switzerland, as well as
the European Union (EU)
and European Economic
Area (EEA) states.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WAXSEN LIFESCIENCE PRIVATE LIMITED

OPERATING IN PHARMACEUTICALS
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

1] Name of the corporate debtor
| along with PAN & CIN/ LLP No.
2. | Address of the registered office

3. | URL of website
4. | Details of place where majority
| of fixed assets are located
5. | Installed capacity of main
| products/ services
6. | Quantity and value of main
products/ services sold in last
financial year
7. Number of employees/ workmen
8. | Further details including last
available financial statements
{with schedules) of two years,

9."| Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

RELEVANT PARTICULARS

lists of creditors, are available at URL: |

Waxsen Lifescience Private Limited

| (CIN: U24297MH2009PTC197046)

411, Atlanta Estate, Near Virwani Indl. Estate
Western Express Highway, Goregaon (E)
MUMEAI City Maharashtra 400063 India

| Mo official website
Plot No. 325/1/2, GIDC Industrial Estate,
| Panoli, Ankleshwar-394116, Gujarat India

Not Available

1 Not Available

0
1 Can be obtain by sending email at

cirp.wipl@gmail.com

Can be obtain by sending email at
cirp.wipl@gmail.com

10. | Last date for receipt of
| expression of interest
11. | Date of issue of provisional list of
| prospective resolution applicants
12. | Last date for submission of
objections to provisional list
13. | Date of issue of final list of
prospective resolution applicants
14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
| applicants
15. | Last date for submission of
| resolution plans
16. | Process email 1D to submit
Expression of Interest

25 November 2023

| 01" December 2023*
| 05" December 2023*
| 15" December 2023*

| 05" December 2023*

| 30" December 2023*

| cirp.wipl@gmal.com

RITESH PRAKASH ADATIYA

RESOLUTION PROFESSIONAL
IBBI/IPA-001/IP-P01334,/2018-2019,/12013
B-401, THE FIRST, B/H OTC HOTEL, B/S KESHAVBAUGH PARTY PLOT,
VASTRAPUR, AHMEDABAD-380015.
FOR M/S. WAXSEN LIFESCIENCE PRIVATE LIMITED.
DATE: 10" November 2023
PLACE: AHMEDABAD
* Note
That the Hon'ble NCLT vide order dated 04th October 2023, has allowed extension for 90 days
to complete the CIRP process. The dates mentioned in the FORM G aim at concluding the
process within the extended time line.

CHANGE OF NAME CHANGE OF NAME

| HAVE CHANGED MY I HAVE CHANGED MY
OLD NAME FROM OLD NAME FROM

MOH ASHLAM SHAIKH RUBIYA BANU SHAIKH
TO NEW NAME TO NEW NAME
ASLAM SHAIKH RUBIYA SHAIKH

& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: ASLAM SHAIKH
ADD: E- 301, VALEDIN
PLAZA B WING, IMRAN
NAGAR, OPP. SHOPPER
SHOP, PARDI,
VAPI, VALSAD,
GUJARAT- 396191

& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: RUBIYA SHAIKH
ADD: E- 301, VALEDIN
PLAZA B WING, IMRAN
NAGAR, OPP. SHOPPER
SHOP, PARDI,
VAPI, VALSAD,
GUJARAT- 396191

CHANGE OF NAME CHANGE OF NAME

| HAVE CHANGED MY
OLD NAME FROM
CHETAN GIRDHARLAL
ADVANI
TO NEW NAME
CHETANKUMAR
GIRDHARLAL ADVANI
& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: CHETANKUMAR
GIRDHARLAL ADVANI
ADD: A/202, SANSKRUTI
COMPLEX, NEAR
DOCTOR PARK,
JAHANGIRPURA,
RANDER ROAD, SURAT-
395009, GUJARAT.

| HAVE CHANGED MY

OLD NAME FROM
ANJANA CHETAN ADVANI

TO NEW NAME

ANJANABEN
CHETANKUMAR ADVANI
& | WILL BE KNOWN AS

NEW NAME WHICH

PLEASE NOTE.

SD: ANJANABEN
CHETANKUMAR ADVANI
ADD: A/202, SANSKRUTI

COMPLEX, NEAR

DOCTOR PARK,

JAHANGIRPURA,
RANDER ROAD, SURAT-

395009, GUJARAT.

A polling booth set up ahead of upcoming Madhya Pradesh Assembly
elections in the remote Jhandana village, in Alirajpur district.

New delhi: Beneath a tall
residential building in the
southern Ukrainian city of
Kherson, policemen and
soldiers cautiously circled
a shell casing on the
ground surrounded by
debris. The fragment -- the
remains of a Soviet-era
Grad rocket -- had torn
through the building's
ninth floor, ripping a large
hole in its exterior and
sending debris in all direc-
tions. In the bloc's burnt-
out corridors, Natalya, 58,
wept for her mother who
was killed in the blast. "It
was under this slab that she
was found," she said,
pointing to a huge block of
concrete with one hand, as
she clutched her white
bathrobe. Beneath her feet
were what remained of her
kitchen -- a jumble of
charred pasta and melted
kitchenware. In the flat
next door, a young woman
stepped into the remains of
her living room. Seeing the
damage, she clasped her
hands over her mouth and
then gestured at a religious
icon still hanging on the
wall. "God! Why have you
done this to me?" she
asked, before bursting into
tears. Kherson had a pre-
war population of almost
300,000. It was quickly

seized by Russian forces in
March 2022 and suffered
an eight-month occupation
before it was liberated last
November 11. It was the
first major city and the
only regional capital to fall
since Russia invaded in
February 2022.

But the scenes of civil-
ians and soldiers hugging
and celebrating the end of
Russia's occupation were
quickly followed by rou-
tine bombardment from
Moscow's forces. The city
lies on the western bank of
the Dnipro river, the de-
facto frontline between the
two warring sides since
Moscow retreated to the
river's east bank last year.
In the space of a year,
almost 200 civilians have

been killed in the approxi-
mately 9,500 Russian
strikes on the city and its
suburbs, according to
Nadia Kukhta, spokes-
woman for the Kherson
regional administration.

Eighty percent of
healthcare facilities in the
wider region have been
destroyed or damaged, the
Doctors Without Borders
group said last month.
Authorities estimate just
60,000 residents remain.

Many windows in
Kherson remain blown
out, and some buildings
are still adorned with blue
and yellow ribbons that
came to symbolise the
city's peaceful resistance
movement during the
occupation.

Only a few shops
remain open in the centre,
including grocery stores
and pharmacies that have
become a magnet for
Kherson's last remaining
residents. A few elderly
people continued to put
stalls out in the city mar-
ket. "It's not recommended
by the town hall. They say
it's too dangerous," said
Borys, the site's 70-year-
old organiser.

"The young people are
going to the front and we
old people have to work.
And that's despite the
bombings," he said.
Walking around, he point-
ed at holes left by shrapnel
from a rocket that fell days
earlier. "In this shop, a tai-
lor went into cardiac arrest
because of the explosion.
We buried him yesterday,"
he said. Borys now lives in
the centre of Kherson after
leaving his home on the
other side of the river
Dnipro, on the east bank.
"The Russians bomb us
from there. It's so regular
that you almost get used to
it," he said. He recounted
escaping during the occu-
pation on a boat at night.
"There were dozens of us
on those boats. The
Russians had cut off access
to the bridge," he said.

Khammam student who was critical-
Iy injured in stabbing at US gym dies

KHAMMAM/WASHING-
TON: A 24-year-old man,
Puchha Varuntej, who was
battling for life after a man
stabbed him at a public gym
on November 5 died on
Wednesday while undergo-
ing treatment in Fort
Wayne’s Lutheran Hospital
at Valparaiso in Indiana.

Varun, a Computer
Science student at
Valparaiso University, was
stabbed in the head with a
knife by the assailant Jordan
Andrade, 24, at the public
gym on October 29 for rea-
sons that the authorities are
still investigating.
The attacker, Jordan
Andrade, was arrested after
he drove a knife into Varun’s
head at Planet Fitness Club
in Valparaiso. He is facing
charges of aggravated bat-
tery with a deadly weapon
and attempted murder.

CHANGE OF NAME

| HAVE CHANGED MY
MINOR DAUGHTER'S
OLD NAME FROM :
RIVA CHETAN ADVANI
TO NEW NAME :
RIVA CHETANKUMAR
ADVANI
& SHE WILL BE KNOWN
AS NEW NAME WHICH
PLEASE NOTE.
FATHER SD. :
CHETANKUMAR
GIRDHARLAL ADVANI
ADD : A/202, SANSKRUTI
COMPLEX, NEAR
DOCTOR PARK,
JAHANGIRPURA,
RANDER ROAD, SURAT-
395009, GUJARAT.

Varun had left for the US
in August 2022. He was a
resident of Mamilligudem in
Khammam. He was expect-
ed to return home
(Telangana's ~Khammam)
after completion of his
course next year. His father
works as a teacher in a gov-
ernment school in
Mahaboobabad district. His
parents have appealed to the
government to take steps to
bring the body to India for
cremation.

"It is with heavy hearts
that we share the passing of
Varun Raj Pucha.

Our campus community
has lost one of its own, and
our thoughts and prayers go
out to Varun's family and
friends as we mourn this
devastating loss,"
Valparaiso University, a pri-
vate university in
Valparaiso, Indian, near

| HAVE CHANGED MY
OLD NAME FROM
RAKESHKUMAR
SURESHBHAI PATEL
TO NEW NAME
RAKESH SURESH PATEL
& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: RAKESH SURESH
PATEL
ADD: A-101, SHREE
COMPLEX JALARAM,
SOC., MUKTANAND
MARG, CHALA, VAP,
GUJARAT- 396191

Chicago said in a statement
on Wednesday.

Anile Balleboyne,
Varun's cousin, said that he
had only had movement on
one side of his body and

was unconscious at a hospi-
tal in Fort Wayne before his
death. She said he came to
Indiana about a year and a
half ago in hopes of getting
a good education.

HANGE IN NAME JCHANGE IN NAME
I have change my name | have change my name
OLD NAME FROM OLD NAVE FROM
MADHUBEN SHANKARBHAI MOHAMMED SOHEB
MANIA MUBARAK ALI QURESHI
TONEW NAME TONEW NAME
MADHUBEN SHANKARBHAI SOHAIB
NAYAKA MUBARAK ALI QURESHI
AND | WILL BE KNOWN AS NEWNAME | | AND I WILL BE KNOWN AS NEW NAME
WHICH PLEASE NOTE WHICH PLEASE NOTE
§0 - NADHUBEN SHANKARBHAI NAYAKA | |SD - SOHAIB MUBARAK ALI QURESHI

ADD: SAIKRUPA APPARTMENT,

SUKI TALAVDI, MOGRAWADI,
VALSAD - 396001, GUJARAT,

CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME

| HAVE CHANGED MY
OLD NAME FROM
JAGRETI PACHAURI
TO NEW NAME
JAGRUTI KRISHNAKANT
UPADHYAY
& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: JAGRUTI
KRISHNAKANT
UPADHYAY
ADD: D-401, SUMAN
ANAND SOC., RUNDH,
MAGADALLA DUMAS
ROAD, VESU,
SURAT- 395007

ADD : 2226, SWATI COLONY
BISMILL HOUSE, PARDI, VALSAD,
GUJARAT - 396125

| HAVE CHANGED MY
OLD NAME FROM
DHADUK AARAV
TO NEW NAME
DHADUK AARAV DHAVAL
& | WILL BE KNOWN AS
NEW NAME WHICH
PLEASE NOTE.
SD: DHADUK AARAV
DHAVAL
ADD: 41, SARJAN SOC-1,
LAXMIKANT ASHRAM
ROAD, KATARGAM,
SURAT CITY, SURAT.
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TOKYO PLAST INTERNATIONAL LIMITED
REG. OFF.: Plot No. 363/1(1,2,3), Shree Ganesh Industrial Estate, Kachigam Road, Daman,
Daman and Diu - 396210  CIN: L25209DD1992PLC009784 Website-www.tokyoplastint.in

TEL: + 91 22-61453300 FAX: + 91 22-56914499

Extract of d Financial Results for the Quarter and Half Year ended 30th Sep 2023
(Rs. In lacs) |
Quarter Ended| Half Year Ended | Comesponding
Particulars 30.08.2023 | 30.09.2023 : mﬁgﬂé};ﬂd
Unaudited Unaudied Unaudited
Total income from operations 1896.48 15520 2320.75
INet Profi/(Loss) (before Tax, Exceptional andior Extracrdinary flems) 918 102.27 4115
et Profit/{Loss) before tax (afer Excepional andior Extraondinary ltems|  99.18 0227 4115
Mat Profit{Loss) after tax (afer Exceptional andior Extracedinary ilems) | 8277 8864 40.29
Total Comprehensive Incomel{loss) |Comprising ProfitLoss)
for the period (afler tax) and ofher comprehensive income afler Tax) 90.68 104.45 44.45
[Equity Share Capital (FV of Rs. (/- per share) 950.14 950,14 950.14
|Eamings Per Share (After extracrdinary items)
Basic : 0.87 083 0.42
Diluted 087 083 042

Note: 1.The above results have been reviewed by the Audit Committee and approved by the Board of Directors at
their meetings held on Wednesday, Bth November, 2023, The results have been subjected to limited review by the
Statutory Auditors of the Company. 2. The above is an extract of the detailed format of Cuarterly and Half Yearly
Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the Quarterly and Half Yearly Financial Results is avaitable on
{the Stock Exchange websites www.nseindia.com and www.bseindia.com and at the website of the Company

www.tokyoplastint.in For Tokyo Plast International Limited
Sd/

Velji L. Shah

Place: Mumbai Managing Director
Date: 08.11.2023 DIN : 00007239

TOKYO FINANCE LIMITED
REG, OFF.: Plot No. 363/1(1,2,3), Shree Ganesh Industrial Estate, Kachigam Road, Daman,
Daman and Diu- 396210  CIN:: L65923DD1994PLCO0S783  Wiebsite: www fckyofinance in
TEL: + 9122-61453300 / FAX: + 01 2266914499

Extract of Stand Unaudited Financial Results for the Quarter and Half Year ended 30th § ber, 2023
. {Rs. In facs|
- | [
Unaudited Unaudited
Total incoma from operaions 2045 |y 17.58
[Met Profit/{Loss) (before Tax, Exceptional andior Extraordinary items) 735 95.35 527
Net Profit{Loss) before tax (after Exceptional andlor Extracedinary ams)  7.35 95.35 527
[Net Profit{Loss) after tax (after Exceptional andior Extracrdinary items) 735 8139 B.14
Total Ce h (G Profit{Loss)
for the period (after tax) and other comprehensive income afier Tax) 781 8192 570
Equity Share Capital (FV of Rs. 10- per share) 0425 684.25 694,25
Earnings Per Share (Afier extraordinary items)
Basic : 0.1 147 (0.08)
Diluted 0.1 1.17 (0.08)
Note: 1.The above results have been revi the Audit Committ by the Board of Di ir meet

heid on Wednesday, 8th November, 2023. The results have been subjected to imited review by the Stalutory Auditors of the
(Company. 2.The above is an exiract of the detailed format of Quarterty Financial Resulis filed with the Stock Exchanges under,
Reguiation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Cuartedy|
Financial Results is available on the Stock Exchange website www bssindia.com and at the website of the Company

www.iokyofinanca.n For Tokyo Finance Limited

" Velji L. Shah
Place: Mumbai Il.ulagl Director
Date: 08.11.2023 DN : 7239
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CORRIGENDUM NOTICE

This is reference to the Form G made for “Waxsen Lifescience Private Limited” that was
published on 10t November 2023 in Businessline (English Language) and Pratahkal
(Marathi Language), Mumbai Edition, in point no. 15, Last date for submission of
resolution plans was wrongly published as 30t December 2023. The correct date is o4t
January, 2024.

Rest of the matter is ok.

Sd/-

Ritesh Prakash Adatiya

Resolutation professional
IBBI/IPA-001/1P-P01334/2018-2019/12013
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India Inc bids for green
hydrogen incentives

New Delhi: Reliance Industries

, JSW Energy and Bharat
Petroleum Corp are among
14 firms that have bid for
incentives under India’s
green hydrogen plan. Twenty
companies including Reliance
Industries, Adani Group,
Jindal India, Larsen & Toubro
and BHEL have also
submitted bids for incentives
to manufacture
electrolysers, statements
from SECI said. reuters

Tata Power bags ¥418-cr
order for NTPC project

New Delhi: Tata Power Solar
Systems has bagged a ¥418
crore order to supply 152
MWp solar Photo Voltaic
modules for an NTPC project
at Nokh in Rajasthan. The
company said in a statement. pri

Mines Ministry to directly sanction
projects for critical mineral exploration

IT’S TIME. Move will ensure faster sanction of projects, quicker release of funds to exploration agencies

Abhishek Law
New Delhi

In a major policy shift, the
Mines Ministry will directly
sanction exploration projects
to notified private explora-
tion agencies (NPEAs) for
critical and deep-seated
minerals.

The new approach, aimed
at giving an impetus to ex-
ploration of critical and deep-
seated minerals, is expected
to streamline the process, en-
sure faster sanction of pro-
jects, and quicker release of
funds to these agencies.

“The decision to allow
NPEAs to directly submit
projects willcut delays in
sanction of projects, as well
as help in faster execution of
projects,” a Ministry official
said.

According to the official,
besides stepping up the “pace
of exploration” of critical
minerals, the new approach

NEW APPROACH. The proposed policy changes are expected

to encourage junior mining companies from around the world to
take up exploration projects with NMET funding reuters

could also help bring in inter-
national firms and new tech.

AUCTION MECHANISM

“Further, these agencies will
be allowed to bid in the auc-
tion of mineral blocks ex-
plored by them, which was
not allowed earlier,” the offi-

cial explained.

The proposed policy
changes are expected to en-
courage junior mining com-
panies from around the world
to take up exploration pro-
jects with National Mineral
Exploration Trust (NMET)
funding in India. The new

scheme is expected to draw
many players to the explora-
tion arena, including interna-
tional ones, besides induct-
ing new technologies in the
field of exploration.

AMENDMENTS MADE
Incidentally, the Mines and
Minerals (Development and
Regulation)  Act, 1957,
MMDR Act, was amended
through the MMDR Amend-
ment Act, 2021, w.e.f. 28/3/
2021 which, inter alia, em-
powers the Central Govern-
ment to notify entities,
including private entities,
that mayundertake prospect-
ing operations.

The interested private ex-
ploration agencies are re-
quired to obtain accredita-
tion in accordance with the
existing rules of the Mines
Ministry, and then apply for
their notification.

Beginning March 2022, the
Ministry has notified 16
private exploration agencies

Accused were talking on Signal ahead of Parliament ‘breach’

Our Bureau
New Delhi

The Delhi Police Special Cell
has detained two persons after
arresting mastermind Lalit Jha
late last evening in the Parlia-
ment security breach case. Jha
turned up at the police station
on his own leading to his arrest,
said Delhi police sources.

Jha, a resident of West
Bengal, is alleged to have co-
ordinated the attack on Parlia-
ment with four others — Man-
oranjan D, Sagar Sharma, Amol
Dhanraj Shinde and Neelam
Devi — who were taken into
custody by the Special Cell im-
mediately after the Parliament
security breach. The Patiala
House Court granted Delhi po-

lice seven-day custody of Jha.
The precision with which the
attack was planned and ex-
ecuted indicated a larger deep-
rooted conspiracy to disturb
peaceinthe country, believe po-
lice officials. All of themare part
of the ‘Bhagat Singh Fan Club’.

Jha, said police sources, took
the mobile phones of the four
other accused and destroyed
them towipe out evidence after
fleeing  to Rajasthan’s
Kuchaman.

INSTAGRAM CLIPS
He also destroyed the mobile
phone ofhisfriend Maheshwho
had provided him shelter and
was somewhat privy to the plan
of the attack, said police
sources.

Jha told police during ques-

tioning that he had filmed the
incident of Parliament security
breach and uploaded the video
clips on Instagram. He then for-
warded it to a Kolkata-based
NGO for media coverage and
fled the spot. He travelled to
Nagaur in Rajasthan while on
the runtostaywith friends. The
police had first detained Ma-
hesh’s cousin Kailash based on
technical surveillance. Kailash
tipped cops that Mahesh and
JhahadgonetoDelhi. Allfivear-
rested under the stringent
UAPA were talking on ‘Signal’
toavoid their calls gettingmon-
itored or intercepted, said po-
lice sources.

While the familymembers of
the accused have repeatedly
stated that theywere frustrated
individuals have failed to get

Over 8,400 MW power projects
under constructionin TN

G Balachandar
Chennai

More than 8,400 MW of power
projects, which include coal-
fired, hydro, and nuclear, are
under construction stage in
Tamil Nadu, according to in-
formation provided by Union
Minister of Power & New and
Renewable Energy, RK Singh, in
the Lok Sabha.

In the thermal power cat-
egory, 3440 MW worth of coal-
fired projects are being imple-
mented by the state energy util-
ity Tangedco. These projects
include Ennore SCTPP (2x 660
MW), North Chennai TPP
Stage-III (1 x 800 MW), and
Udangudi STPP Stage 1 (2x660
MW). Overall, 20 thermal
power projects with a total ca-
pacity of 27,180 MW across
Central, State, and Private sec-
tors are under construction in
the country. With a total capa-
cityof 7,260 MW, Uttar Pradesh
accounts for a major portion of

POWER-PACKED. Overall, 20 thermal projects of 27,180 MW
are under construction across central, state and private sectors
in India

the country’s thermal power
projectsunder construction.

Meanwhile, 12,000 MW has
been bid out, and 19,000 MW is
under clearance. The total anti-
cipated thermal capacity addi-
tion by 2031-2032 will be
87,910 MW.

In the nuclear segment,
8,000 MW of projects are being
constructed ~ across  Tamil
Nadu, Gujarat, Rajasthan, and
Haryana, and Tamil Nadu is
building 4,000 MW of capacity
at Kudankulam. The total anti-

HFCL to offer surveillance
radars for Armed forces

Dalip Singh
New Delhi

HFCL Ltd (HFCL), a telecom-
munication solution provider
enterprise, said that its subsidi-
ary Raddef Private Ltd has de-
signed a range of surveillance
radars to meet diverse opera-
tional needs of the armed
forces.

These radars from Raddef,
90 per cent owned subsidiary
of the HFCL, employ Fre-
quency Modulated Continu-
ous Wave (FMCW) technology
offering numerous advantages
over other radar technologies,
including high accuracy, low
power consumption, and res-
istance to interference, the
HFCL saidinastatement.

The company claimed that
apart from the application of
ground surveillance for border
and parametric security, the
FMCW radars offer a wide
range of applications, ranging

CcM
K

from weather radar to naviga-
tionsystems. Their unique cap-
abilityto simultaneously meas-
ure distance and velocity
positions them as essential
technology for various modern
applications, HFCL said about
the portable radars that can be
deployed in hostile terrains as
well.

The company said it is also
actively engaged in the devel-
opment of a state-of-the-art
Drone Detection Radar, poised
to be an important component
of modern drone detection sys-
tems. HFCLs ongoing re-
search and development initi-
atives at Raddef extends to a

diverse range of radar
technologies.
These include Doppler

Weather Radars, Threat Emu-
lators, LTE-based Passive
Radars, Fog and Foliage Penet-
ration Radars, Coastal Surveil-
lance Radars, Avalanche Detec-
tion Radars, Altimeters, and
more.

cipated nuclear capacity addi-
tion by 2031-2032 will be
12,200 MW.

In the hydropower sector, 33
projects and pumped storage
projects with a total capacity of
16,768 MW are under con-
struction in the country. Tamil
Nadu is establishing the
Kundah Pumped Storage pro-
jectover three phases fora total
capacity of 500 MW (4 x 125
MW). The expected capacity
addition will be 42014 MW in
the countryby2031-2032.

jobs or other employment op-
portunities, police sources
stated that the preliminary
probe indicated that they might
have been recruited through
the Facebook page on the
Bhagat Singh Fan Club and the
main brain could be someone
else.

Police sources said the ac-
cused had recced the new par-
liament building from the in-
side to study the securitylayout
and plan accordingly. Owing to
that, they bought cannisters
filled with yellow smoke from
Mumbai which were not made
ofirontoavoid getting detected
bymetal detector frames.

The cans were stuffed in the
shoes of the two accused, Man-
oranjan D and Sagar Sharma,
since they realised that the se-

curity personnel does not scan
shoes, said police sources.
Sharma had purchased the
shoes from Lucknow and made
adjustments inside them for
cannisters, police officials
stated.

Additional Sessions Judge
Hardeep Kaur on Thursday,
meanwhile, allowed all four ac-
cused Manoranjan D, Sagar
Sharma, Amol Dhanraj Shinde
and Neelam Devi to be taken to
Mumbai, Mysore and Lucknow
to unearth the conspiracy after
an Additional Public Prosec-
utor told the court that they
were carrying pamphlets stat-
ing that Prime Minister Modi
was missing. They wanted to
terrify MPs and cause disturb-
ance in the country, he in-
formed the Judge Kaur.

‘Contingency plan in place
for managing avian influenza’

—
Our Bureau
New Delhi

The Health Ministry has is-
sued a contingency plan for
the management of human
cases of Avian Influenza (in-
cluding H9N2), which in-
cludes a detailed guidance on
surveillance; isolation and
quarantine standards; test-
ingand infection, prevention
and control (IPC) protocols,
chemoprophylaxis and treat-
ment procedures.

Parallel action plans have
also been put in place by the
Animal Husbandry depart-
ment for the prevention,
control and containment of
avian influenza.

This includes guidance on
surveillance and outbreak
containment measures in
the animal population, as per
a response by the Union
Minister of State for Health
and Family Welfare, SP Singh
Baghel to the Lok Sabha.

During FY21, funds to the

tune of ¥8473.73 crore have
been released to the States/
UTs towards the India
Covid-19 Emergency Re-
sponse and Health System
Preparedness Package
(ECRP-I) for health infra-
structure strengthening.

Under ECRP-Phase II
(FY22), a sum of ¥12,740.22
crore support was provided
to States/UTs for ramping up
health infrastructure includ-
ing those in rural, tribal and
peri-urban areas closer to
the community; providing
support for procurement of
drugs and diagnostics at dis-
trict and sub-district levels
for management of Covid-19
cases (including pediatric
care) and for maintaining a
buffer of drugs; expanding
access to teleconsultations
inall districts.

“States have also been
supported in terms of install-
ation of oxygen concentrator
plants/ PSA (Pressure Swing
Adsorption plants) plants,”
Baghel said.

to take up projects through
State Governments, funded
by the National Mineral Ex-
ploration Trust.

So far, only 17 projects
worth ¥15.88 crore have been
sanctioned to five NPEAs
from NMET funds. Of the 17
projects sanctioned, 11 are of
critical minerals.

A further amendment of
the MMDR Act in August saw
24  minerals, including,
graphite, nickel, PGE (plat-
inum group of elements),
REE (rare earth elements),
and potash, among others,
notified as Critical and Stra-
tegic minerals.

Post the amendment, the
Centre can grant mineral
concessions and prioritise
auction. “Authorising the
Central Government to auc-
tion concession for these
critical minerals would in-
crease the pace of auction
and early production of the
minerals,” the Mines Min-
istry said in a statement.

‘HOUSE'TED

HC refuses to restrain
Grover from alienating
shares sold by Nakrani

Press Trust of India
New Delhi

The Delhi High Court refused
to restrain payment app Bhar-
atPe’s former MD Ashneer
Grover from selling, transfer-
ringor creatingany third-party
rights in the shares sold to him
by the company’s co-founder
Shashvat Nakrani.

The high court, however,
directed that in case Grover
proposes to transfer or deal
with or alienate the shares, a
prior intimation be given to
the court about the proposed
transaction.

“...this court is not inclined
to grant an interim injunction
in favour of the plaintiff]/ ap-
plicant (Nakrani), as prayed
for. However, considering that
the shares of the defendant
(Grover) in question are sub-
ject matter of the present suit
and considering that the
plaintiff has also made an al-
ternative prayer seeking dam-
ages, it is directed that in case,
the defendant proposes to
transfer/deal with/alienate the

N I:r'-ar:' N
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sharesin question, prior intim-
ation with regard to any such
proposed transaction(s) to-
gether with details thereof,
shall be provided to the court,”
Justice Sachin Datta said.

NAKRANTD’S SUIT

The interim order was passed
by the court on an application
by Nakrani filed in his pending
suit in which he has sought a
declaration that the alleged
oral agreement of July 2018
between him and Grover re-
garding 2447 shares in Resili-
ent Innovations Private Lim-
ited (RIPL) stands rescinded
and terminated in accordance
withlawand contractand, con-
sequently, hasbecome void.

In the application, Nakrani
sought an interim injunction
restraining Grover from alien-
ating, transferring, selling, cre-
ating any encumbrance, third-
party rights in the plaintiff’s
shares.

He claimed that while ex-
ecuting the agreement, Na-
krani did not receive the con-
sideration from Grover by any
mode, including cash.

MAKING COMMON CAUSE. Opposition MPs, who were suspended for the remainder of the
Winter Session, stage a protest at the Makara Dwar of the Parliament House, in New Delhi on Friday.
Atotal of 14 MPs — 13 from Lok Sabha and 1 from Rajya Sabha — have been suspended ani

Revenue growth, profitability top

priorities fo

Venkatesha Babu N
Bengaluru

A report by venture capital
firm Elevation Capital says
that founders from the Indian
start-up ecosystem said their
biggest  priority  areas
were profitability and rev-
enue growth. The report sur-
veyed 250+ founders across
stages and sectors to decipher
what it means to be an entre-
preneur in 2023.

The Elevation Founder
Pulse 2023 report captured
over 20,000 data points on In-
dia’s funding landscape, busi-
ness outlook, operational
challenges, recruitment and

DRDO successfully tests high-speed UAV

I
Dalip Singh
New Delhi

Defence Research and Devel-
opment Organisation
(DRDO) has successfully car-
ried out a flight trial of an indi-
genous high-speed flying-
wing Unmanned  Aerial
Vehicle (UAV) from the Aero-
nautical Test Range at
Chitradurga, in Karnataka.

The DRDO stated in an offi-
cial statement that the suc-
cessful trial of what it called
the “Autonomous Flying Wing
Technology =~ Demonstrator
(FWTD)“ is a testimony to
maturity in the technology
readiness levelsin the country.

The autonomous landing of
this high-speed UAV, without
the need for ground radars or
infrastructure or pilot, show-
cased a unique capability
demonstration, allowing take-
off and landing from any run-
way with surveyed coordin-
ates, the DRDO said.

“This was possible using
onboard sensor data fusion

EUREKA! DRDO carried out a successful flight trial of the
Autonomous Flying Wing Technology Demonstrator from the
Aeronautical Test Range, Chitradurga, Karnataka i

with indigenous satellite-
based augmentation using
GPS Aided GEO Augmented
Navigation (GAGAN) receiv-
ers to improve the accuracy
and integrity of GPS naviga-
tion,” the government’s R&D
organisation narrated.

ELITE CLUB

“With this flight in the tailless
configuration, Indiahasjoined
the elite club of countries to
have mastered the controls for
the flying wing technology,” it

observed. Designed and de-
veloped by the DRDO’s Aero-
nautical Development Estab-
lishment (ADE), the maiden
flight of this aircraft was
demonstrated in July 2022,
followed by six more trials in
various developmental config-
urations using two in-house
manufactured prototypes.
The DRDO team had op-
timised the avionic systems,
integration and flight opera-
tions towards the successful
seventh flight in final config-

uration. The aircraft proto-
type, with a complex arrow-
head wing platform, is
designed and manufactured
with light-weight carbon
prepreg composite material
developed indigenously, it
stated.

AATMANIRBHARTA
Also, the composite structure,
impregnated with fibre inter-
rogators for health monitor-
ing, is a showcase of ‘Aat-
manirbharta’ in the aerospace
technology. Defence Minister
Rajnath Singh has compli-
mented the DRDO, Armed
Forces and the industryfor the
successful flight trial of the
system and stated that the
successful development of
such critical technologies indi-
genously  will  further
strengthen the armed forces.
Secretary, Department of
Defence R&D and Chairman,
DRDO Dr Samir V Kamat also
congratulated the DRDO and
the teams associated with this
successful flight trial.

culture  and
environment.

83 per cent of surveyed
founders said the right time to
start a business in India is
now. With India projected to
grow to $7-7.5 trillion in GDP
byFY 2030/31.

18 per cent of founders
stated they were already prof-
itable. An additional 58 per
cent aspired to achieve profit-
ability in the near to medium
term. Founders also sought
necessary cost cuts for sus-
tainable  profitability by
streamlining operations and
enhancing fiscal prudence. 38
per cent stated they held back
on marketing expenses in the
past 12 months. Meanwhile,

regulatory

LIC notifies hike in
gratuity limit for its
agents to5 lakh

Press Trust of India
New Delhi

Life Insurance Corporation
(LIC) has notified an increase
in gratuity limit to 5 lakh from
%3 lakh for its agents. The in-
crease was effected by amend-
ing the Life Insurance Corpor-
ation of India (Agents)
Regulations, 2017.

These regulations may be
called the Life Insurance Cor-
poration of India (Agents)
Amendment Regulations,
2023, LIC said in a regulatory
filing. These regulations came
into force on the date of their
publication in the Official Gaz-
ette on December 6. The Fin-
ance Ministry in September
had approved a series of wel-
fare measures, including en-
hancement of the gratuity limit
and family pension, for the be-
nefit of LIC agents and em-
ployees. It also enabled the re-
appointed agents to be eligible
for renewal commissions.

I start-ups: Report

in 20 per cent of start-ups, en-
gineering and product devel-
opment expenditures were
cutdown.

Mridul Arora, Partner of E1-
evation Capital, said, “The
confidence in India’s narrat-
ive and strong economic fun-
damentals has never been
stronger. Founders are emer-
ging more resilient and wiser
from these challenges, rein-
forcing positive shifts across
funding, talent acquisition,
profitability and liquidity
events. The current landscape
reaffirms our belief that there
is no better time to go ‘All In
OnIndia’”

Withinputs from BL Intern SanjanaB

CORRIGENDUM NOTICE

This is reference to the Form G made for
“Waxsen Lifescience Private Limited”
that was published on 10" November,
2023 in Businessline (English Language)
and Pratahkal (Marathi Language),
Mumbai Edition, in point no. 15, Last
date for submission of resolution plans
was wrongly published as 30" December
2023. The correct date is 04" January,
2024.

Rest of the matteris ok.

Sd/-

Ritesh Prakash Adatiya
Resolutation professional
1BBI/IPA-001/1P-P01334/
2018-2019/12013

TO ADVERTISE
PLEASE CONTACT

: 022 - 22021099
Pune 1020 - 26113743
Ahmedabad : 079 - 26871105

Mumbai

businessline.
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PUBLIC NOTICE

IN THE BOMBAY CITY CIVIL COURT AT BOMBAY
MENTAL HEALTH PETITION NO. 90 OF 2023

Under the Mental Health Care Act, 2017

Inthe matter of MRS. HEMLATHA SOMARAPA NAIDU alias HEMLATAS. NAIDU,

of unsound mind age - 74 years, of Hindu Indian Inhabitant of Mumbai, a widow,
Household and residing at 7/65, Saraswati Colony, Bhaudaji Road, Opp. Indian
Gymkhana, Matunga (East), Matunga, Mumbai - 400 019 of unsound mind.

R. NAGARAJAN NAIDU SON OF RAMA) NARASAIH NAIDU, Aged 66 years, Occ.
Retired) Army personnel of Hindu, Indian Inhabitant, Of Tamil Nadu, residing at C/o.
Ramayaa, 83-A, 1 Sahas Aiwasyara Apartment, Thirumangalam Road, Thirunagar
Villivakkam, Triuvallur, Tamil Nadu - 600 049,

Whilst in Mumbai residing at 7/65, Saraswati Colony, Bhaudaji Road, Opp. Indian
Gymkhana, Matunga (East), Mumbai-400 019. ....PETITIONER
NOTICE is hereby given that the Petitioner abovenamed has filed the above
mentioned Petition for being appointed as the guardian of person and manage of
property of the said MRS. HEMLATHA SOMARAPA NAIDU alias HEMLATA S.
NAIDU, who is unsound mind and appoint R. NAGARAJAN NAIDU as a Guardian of
the property and person of MRS. HEMLATHA SOMARAPA NAIDU alias HEMLATA
S. NAIDU. Any party having any objection thereto should inform to undersigned in
writing before the Hon'ble Judge Shri. A.P. Kanade in Court Room No. 02 on or before
10th January, 2024 at 11.00 a.m. with reason justifying the same after which such
objections, if any be deemed to have been waived.

Given under my hand and the seal of this Hon'ble Court.

Dated this 15th day of December, 2023. Sdi-
Sd/- Deputy Registrar
Dated this 15th day of December, 2023. City Civil Court, Mumbai
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INVITATION FOR EXPRESSION OF INTEREST
FOR ASSIGNMENT OF NRRA OF

BHATTAD BROTHERS REALTY PRIVATE LIMITED IN LIQUIDATION

(CIN: U45202MH2010PTC210848)
(Order passed by Hon'ble National Company Law Tribunal, Mumbai Bench
dated 16th December, 2022)

M/s Bhattad Brothers Realty Private Limited is having certain 'Not-Readily Realisable
Assets' (NRRA') as appearing in the books of account for which the Liquidator is inviting
proposals for assignment of such NRRA of the Company in accordance with Regulation
37A of the IBBI (Liquidation Regulations), 2016 as per details below:

S. No Type of Asset Amount as appearing in Accounts (Rs. In lakhs)
1 Financial Assets 99,74,630

Last date for Submission of Proposals: 28" December, 2023
Basic Terms and Conditions (T&C)

1. The assignment of transfer of the NRRA will be done on "AS IS WHAT IS" and
"WHATEVER THERE IS BASIS".

2. Such assignment shall be subject to provisions of IBC 2016, Section 29A in particular
and regulations made there under.

3. Further information/documents of the NRRA as available with the Liquidator shall be
shared with the interested parties upon request subject to fulfillment of eligibility criteria
and satisfaction of the credentials, at the sole discretion of Liquidator.

4. Proposal may be submitted after satisfaction of the information on such NRRA.

5. Allotment of assignment and T&C of the agreement for assignment of NRRA shall be
finalized after consideration of all proposals and consultation with secured creditor.

6. Liquidator shall have right to reject any proposal without giving any reason. Mere
submission of EOl or proposal will not be considered as allotment of NRRA.

7. Liquidator reserves the right to cancel or modify the process without assigning any
reason and without any liability whatsoever.

8. This is not an offer document.

9. An Application for extension of Liquidation tenure will be filed with Adjudicating
Authority. This auction notice published herein shall be subject to approval of the
Hon’ble NCLT granting extension (if any) of Liquidation period.

Date : 14" December, 2023
Place : Mumbai

Raj Kumar Dad

Liquidator — Bhattad Brothers Realty Private Limited
Registration Number: IBBI/IPA-001/IPP00537/2017-18/10962

Email ID: bhattadbrothers.cirp@gmail.com

Registered Address: 302 L Wing, Shree Sankeshwar Nagar Society, SV Road
Ashok Van Dahisar East, Mumbai City, Maharashtra: 400068.
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APPENDIX-16
[Under the Bye-law No.34]

The Form of Notice, inviting claims or objections to the transfer of the shares
and the interest of the Deceased Member in the Capital/Property of the society.

NOTICE

SMT. LATA SADANAND MORE a Member of the
DEVIKANYAKUMARI SRA CO-OPERATIVE HOUSING
SOCIETY LTD. having,address at B-52,KESHAV BUILDING,
BHAGAT SINGH NO. 3, OSHIWARA BUS DEPOT, LINK ROAD,
GOREGAON (W), MUMBALI - 400 104. And holding B-52, KESHAV
BUILDING in the building of the society, died on 30.03.2002 without
making any nomination.

The society hereby invites claims or objections from the heir or heirs or
other claimants/objector or objectors to the transfer of the said shares and
interest of the deceased member in the capital/property of the society within
a period of days from the publication of this notice, with copies of such
documents and other proofs in support of his/her/their claims/ objections for
transfer of shares and interest of the deceased member in the
capital/property of the society. If no claims/objections are received within
the period prescribed above, the society shall be free to deal with the shares
and interest of the deceased member in the capital/property of the society in
such manner as is provided under the bye-laws of the society. The
claims/objections, if any, received by the society for transfer of shares and
interest of the deceased member in the capital/property of the society shall
be dealt with in the manner provided under the bye-laws of the society. A
copy of the registered of bye-laws of the society is available for inspection
by the claimants/objectors, in the office of the society/with the secretary of
the society between 10.00 A.M. to 05.00 P.M. from the date of publication of
the notice till the date of expiry of'its period.

Place : Mumbai-104

Date :16.12.2023 For and on behalf of
DEVIKANYAKUMARI SRA CO-OP. HOUSING SOCIETY LTD.

Hon.Secretary
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